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o FHE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 25th July, 2025

S.0. 3414(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 1454(E) Dated: 26/03/2025 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of Sirhind to Mohali section as a Spur to IT City-Kharar-Kurali road NH 205-AG (Package 11B) on the stretch
of land from Km 0.000 to Km 28.140 in the District of SAS Nagar (Mohali) in the state of Punjab.

And whereas the substance of the said notification has been published in “Hindustan Times (English)” and
“Jagbani (Punjabi)” both dated 03/04/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Sirhind to Mohali section as a
Spur to IT City-Kharar-Kurali road NH 205-AG (Package 11B) on the stretch of land from Km 0.000 to Km 28.140 in
the District of SAS Nagar (Mohali) in the state of Punjab

State: PUNJAB

||District: S.A.S Nagar Mohali

Sl. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

|Taluk: Kharar

IVillage: Machhli Khurd (240)

1

193/1Min

Private

Agriculture

0.0057

Megh Singh S/O
Gouri Shanker,
Madan Lal S/O Gouri
Shanker

193/2min

Private

Agriculture

0.0084

Joga Singh S/O
Harnam Singh, Kamir
Singh S/O Harnam
Singh, Gurbachan
Singh S/O Isher Singh

212min

Private

Agriculture

0.0969

Megh Singh S/O
Gouri Shanker,
Madan Lal S/O Gouri
Shanker

214min

Private

agriculture

0.0843

Surjit Singh S/O
Amar Singh, Bhajan
Singh S/O Sardara
Singh, Jasvir Kaur
W/O Surjit Singh

215min

Private

agriculture

0.0759

Surjit Singh S/O
Amar Singh, Bhajan
Singh S/O Sardara
Singh

216min

Private

Agriculture

0.0717

Surjit Singh S/O
Amar Singh, Bhajan
Singh S/O Sardara
Singh, Jasvir Kaur
W/O Surjit Singh

217min

Private

Agriculture

0.0337

Surjit Singh S/O
Amar Singh, Bhajan
Singh S/O Sardara
Singh, Jasvir Kaur
W/O Surjit Singh

225min

Private

Agriculture

0.0424

Sadhu Singh S/O Bant
Singh, Varinder Singh
S/O Amrik Singh,
Spinder Singh S/O
Amrik Singh

226min

Private

Agriculture

0.0059

Sadhu Singh S/O Bant
Singh, Varinder Singh
S/O Amrik Singh,
Spinder Singh S/O
Amrik Singh
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10

227min

Private

Agriculture

0.0337

Sadhu Singh S/O Bant
Singh, Varinder Singh
S/O Amrik Singh,
Spinder Singh S/O
Amrik Singh

11

228min

Private

Agriculture

0.0021

Sadhu Singh S/O Bant
Singh, Amrik Singh
S/O Bant Singh

12

229min

Private

Agriculture

0.0358

Pritam Kaur Widow
Har gopal Singh,
Harnek Singh S/O
Ramgopal, Khushi
Ram S/O Anant Ram,
Lajja Singh S/O
Anant Ram, Karamyjit
Singh S/O Ram Ji
Daas, Kalpana Devi
W/O Naresh Kumar,
Dulari W/O Surinder
Singh, Amanprit
Singh S/O Karnail
Singh, Amteshwer
Singh S/O Gurinder
Singh, Baljinder
Singh S/O Jasvir
Singh

13

230min

Private

Agriculture

0.0379

Pritam Kaur Widow
Hargopal Singh,
Harnek Singh S/O
Ramgopal, Lajja
Singh S/O Anant
Ram, Karamjit Singh
S/O Ram Ji Daas,
Amanprit Singh S/O
Karnail Singh,
Amteshwer Singh S/O
Gurinder Singh,
Baljinder Singh S/O
Jasvir Singh,
Bhupinder Singh S/O
Khushi Ram,
Chamkor Singh S/O
Swaran Singh, Labh
Kaur Widow Sikander
Singh, Sukhdip Singh
S/O Sikander Singh,
Kuldeep Singh S/O
Sikander Singh,
Jaswinder Singh S/O
Sikander Singh

14

240min

Private

Agriculture

0.083

Sher Singh S/O
Bahuder Singh,
Jaswinder Singh S/O
Ramgopal, Mohan
Singh S/O Prem Singh

15

241min

Private

Agriculture

0.04

Sarabjeet Kaur W/O
Davinderpal Singh,
Karnail Kaur W/O
Kulwant Singh,
Balwinder Kaur W/O
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Jaswant Singh,
Davinder Singh S/O
Sapooran Singh,
Bhupinder Singh S/O
Sapooran Singh,
Darshan Singh S/O
Sapooran Singh,
Ajmair Singh S/O
Gurmukh Singh,
Lakhwir Singh S/O
Gurmukh Singh

16

242min

Private

Agriculture

0.0759

Sarabjeet Kaur W/O
Davinderpal Singh,
Karnail Kaur W/O
Kulwant Singh,
Balwinder Kaur W/O
Jaswant Singh,
Davinder Singh S/O
Sapooran Singh,
Bhupinder Singh S/O
Sapooran Singh,
Darshan Singh S/O
Sapooran Singh,
Ajmair Singh S/O
Gurmukh Singh,
Lakhwir Singh S/O
Gurmukh Singh

17

245min

Private

Agriculture

0.0622

Sarabjeet Kaur W/O
Davinderpal Singh,
Karnail Kaur W/O
Kulwant Singh,
Balwinder Kaur W/O
Jaswant Singh,
Davinder Singh S/O
Sapooran Singh,
Bhupinder Singh S/O
Sapooran Singh,
Darshan Singh S/O
Sapooran Singh,
Ajmair Singh S/O
Gurmukh Singh,
Lakhwir Singh S/O
Gurmukh Singh

18

246min

Private

Agriculture

0.0759

Sarabjeet Kaur W/O
Davinderpal Singh,
Karnail Kaur W/O
Kulwant Singh,
Balwinder Kaur W/O
Jaswant Singh,
Davinder Singh S/O
Sapooran Singh,
Bhupinder Singh S/O
Sapooran Singh,
Darshan Singh S/O
Sapooran Singh,
Ajmair Singh S/O
Gurmukh Singh,
Lakhwir Singh S/O

Gurmukh Singh
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19 248min Private Agriculture 0.0674||Sarabjeet Kaur W/O
Davinderpal Singh,
Karnail Kaur W/O
Kulwant Singh,
Balwinder Kaur W/O
Jaswant Singh,
Davinder Singh S/O
Sapooran Singh,
Bhupinder Singh S/O
Sapooran Singh,
Darshan Singh S/O
Sapooran Singh,
Ajmair Singh S/O
Gurmukh Singh,
Lakhwir Singh S/O
Gurmukh Singh

20 264min Private Agriculture 0.019(|Bikram Singh S/O
Prem Singh, Rajpal
S/0 Jai Ram, Ompal
S/O jai Ram,
Abhimanyu S/O Jai
Ram, Muni Devi
Widow Sher Singh,
Sunil Kumar S/O Sher
Singh, Ram Kumar
S/O Sher Singh,
Mahinder Singh S/O
Naresh Singh,
Manjeet Singh S/O
Haripal, Shivram S/O
Haripal, Maan Singh
S/O Haripal, Mandeep
Singh S/O Shayam
Singh, Sandeep
Kumar S/O Shayam
Singh, Manish Kumar
S/O Kabaj Singh

21 266min Private Agriculture 0.0738|[Simran Singh S/O
Amarjeet Singh, Punit
Singh S/O Amarjeet
Singh, Baljinder
Singh S/O Nirmal
Singh

22 267min Private Agriculture 0.0632||Simran Singh S/O
Amarjeet Singh, Punit
Singh S/O Amarjeet
Singh, Baljinder
Singh S/O Nirmal
Singh

23 268min Private Agriculture 0.0422||Simran Singh S/O
Amarjeet Singh, Punit
Singh S/O Amarjeet
Singh, Baljinder
Singh S/O Nirmal
Singh

|24 ||272min ||Private ||Agricu|ture || 0.0126||Nager Panchyat Deh |

|25 ||273min ||Private ||Agricu|ture || 0.0948||Makbuja Madian |
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26

298min

Private

Agriculture

0.1349

Gurmeet Singh S/O
Bachan Singh S/O
Isser Singh

27

304min

Private

Agriculture

0.0422

Mahinder Singh S/O
Raja Ram, Ram Nath
S/O rachna Ram, Ram
Saroop S/O Rachna
Ram, Sita Devi
Widow Gurnam
Singh, Karnail Singh
S/O Gurnam Singh,
Dilbagh Singh S/O
Gurnam Singh,
Balveer Singh S/O
Gurnam Singh, Jarnail
Singh S/O Gurnam
Singh, Usha Devi D/O
Gurnam Singh,
Dharampal S?0
Joginder Singh,
Lashman Singh S/O
Joginder Singh,
Pawan Kumar S/O
Joginder Singh

28

305min

Private

Agriculture

0.059

Mahinder Singh S/O
Raja Ram, Ram Nath
S/O rachna Ram, Ram
Saroop S/O Rachna
Ram, Sita Devi
Widow Gurnam
Singh, Karnail Singh
S/O Gurnam Singh,
Dilbagh Singh S/O
Gurnam Singh,
Balveer Singh S/O
Gurnam Singh, Jarnail
Singh S/O Gurnam
Singh, Usha Devi D/O
Gurnam Singh,
Dharampal S?0
Joginder Singh,
Lashman Singh S/O
Joginder Singh,
Pawan Kumar S/O
Joginder Singh

29

313min

Private

Agriculture

0.0379

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

30

317min

Private

Agriculture

0.1054

Sarabjeet Singh S/O
Surmukh Singh,
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Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

31

318min

Private

Agriculture

0.0717

Amit S/O Rajesh
Kumar, Darshana
Singh D/O Nar Singh,
Raj Rani Widow
Rajesh Kumar, Lali
S/O Rajesh Kumar,
Sushil Kumar S/O Nar
Singh, Sohan Lal S/O
Nar Singh, Mohan
LAL S/O Nar Singh

32

319min

Private

Agriculture

0.0316

Sham Lal S/O Raj
Kumar, Narinder
Kumar S/O Biraj Lal,
Sukhraj Singh S/O
Paramjeet Singh,
Manider Singh S?0
Paramjeet Singh, Raj
Rani Widow Rajesh
Kumar, Amit S/O
Rajesh Kumar, Lalit
S/O Rajesh Kumar,
Darshana Singh D/O
Nar Singh, Sushil
Kumar S/O Nar
Singh, Malkeet Singh
S/O Gurmukh Singh,
Harjinder Singh S?0
Gurmukh Singh,
Pawan Kumar S/O
Nar Singh

33

327min

Private

Agriculture

0.0717

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

34

330min

Private

Agriculture

0.0759

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
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Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

35

331min

Private

Agriculture

0.0717

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

36

333min

Private

Agriculture

0.08

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

37

336min

Private

Agriculture

0.0223

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

38

337min

Private

Agriculture

0.075

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh
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39 338min

Private

Agriculture

0.0696

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

40 339min

Private

Agriculture

0.1012

Sarabjeet Singh S/O
Surmukh Singh,
Paramjeet Singh S/O
Mahinder Singh,
Swaran Singh S/O
Mahinder Singh,
Dilbagh Singh S/O
Hari Singh, Daljit
Singh S/O Hari Singh,
Amrit Kaur Widow
Baldev Singh, Gurjant
Singh S/O Baldev
Singh

41 400/2min

Private

Agriculture

0.005

Balveer Singh S/O
Piyara Singh

42 401/1Min

Private

Agriculture

0.0137

Balveer Singh S/O
Piyara Singh

43 403/1Min

Private

Agriculture

0.0295

Balveer Singh S/O
Piyara Singh

44 407/3Min

Private

Agriculture

0.0145

Gurdev Singh S/O
Beer Singh,
Balwinder Singh S/O
Beer Singh, Akwinder
Kaur W/O Nirmal
Singh, Dharminder
Singh S/O Mejor
Singh, Mejor Singh
S/O Beer Singh

45 408/1Min

Private

Agriculture

0.0084

Jagtar Singh S/O
Nishan Singh,
Joginder Singh S/O
Nishan Singh, Bawa
Singh S/O Nishan
Singh, Inderjit Singh
S/O Sukhwinder
Singh, Bikramjit
Singh S/O
Sukhwinder Singh,
Gurtej Singh S/O
Jagtar Singh, Mantej
Singh S/O Jagtar
Singh, Ajay Pal S/O
Bawa Singh, Jaspal
Singh S/O Bawa
Singh, Hardip Singh
S/O Joginder Singh,
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Komaldeep Singh S/O
Joginder Singh

46 408/2Min Private Agriculture 0.05(|Gurdev Singh S/O
beer Singh, Mejor
Singh S/O Beer Singh,
Balwinder Singh S/O
Beer Singh, Gurmej
Kaur Widow Beer
Singh, Gurdeep Kaur
D/O Beer Singh,
Manjeet Kaur D/O
Beer Singh

|Ta|uk: SAS Nagar (Mohali) |
|Village: Giderpur (301) |

47 8//16/2 Min Private Agriculture 0.0177|(|Jarnail Singh S/O
Chajja Singh, Najar
Singh S/O Ronak
Singh, Swaran Singh
S/O Chajja Singh,
Ratan Singh S/O
Chajja Singh, Dilbagh
Singh S/O Chajja
Singh, Binder Singh
S/0 Chajja Singh, Ajit
Singh S/O Ram Singh

Totall| 2.4333)|| |
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